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training for persons of certain age-
groups,

(b) if so, which age-groups;

(c¢) when such {raining scheme will
begin to function; and

(d) if there be no such proposai be-
fore Government, the reasons there-
for?

The Defence Minister (Shri Yesh-
wantrao B. Chavan); (a) It is not
the intention of Government to intro-
duce compulsory military training for
persons of any age group in generai

(b) to (d). These do not arise. How-
ever, in order to give the youth of the
country some military training, it has
been decided to extend the N.C.C.
Rifle scheme to all able-bodied boys in
Colleges and Universities, Measures to
implement the s~heme arc being taken
ang it is brZed that all such boys will
be brought within its scope by the
beginning of the next academic ses-
gsion starting in July, 1963.

Manufacture of Engines for Alouettee
Helicopters

Shri P. C. Borooah:
Shri Bhagwat Jha Azad:
948,/ Shri Bhakt Darshan:
] Shri Bishanchander Seth:
| Shrimati Savitri Nigam:
\_ Shri Yashpal Singh:

Will the Minister of Defence be
pleased to state:

-(a) whether India has acquired
license to build the French Gas Tur-
bine Engine Artouste IiI-B for Alouct-

* tee Helicopters; and

(b) if so, the details thereof?

The Minister of Defence Production
in the Ministry of Defence (Shri K.
Raghuramaiah); (a) Yes, Sir.

(b) Under the agreement, the Gov-
ernment of India have acquired the
sole and exclusive right to manufac-
ture and sel] these engines in India
and a non-exclusive right to sell the
mgine in some negihbouring wountries
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outside India. The agreement pro-
vides for the deputation of the licen-
sor’s specialists to assist us in estab-
lishing manufacture and for our tech-
nicians to be traineq in the works of
the licensor. The licence fee is pay-
able in instalments spread over a few
years. It will not be in the public in-
terest to disclose the quantum of the
licence fee or of the royalty payments,

Wage Board for Lime Industry

{ Shri Indrajit Gupta:
'249.{ Shri P. C. Borooah:
(_ Shri R. S, Pandey:
Will the Minister of Labour and
Employment be pleased to state:

(a) whether Government have de-
cided to constitute a Wage Board for
the dolomite and lime stones industry;
and

(b) if so, what is the constitution
and the main terms of reference of
the Board?

The Deputy Minister in the Ministry
of Labour and Employment (Shri R.
K. Malviya): (a) Yes.

(b) The composition and terms of

reference of the Wage Board are being
finalized.
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